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Per Mr.S.K Pattnaik, Judicial Member 1:

Heard both the 1d. Counsel. ‘
2. Ld. Counsel for the applicant submits that the apphcant has got
the relief sought for in the instant application, in the meantlme) etnd:
| wants to withdraw the present OA. Prayer is allowed.

3. The OA stands disposed of as withdrawn. There w1ll be no order as

-to costs.
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